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THE KINISTIlR OF TOUlUS'K I AND CIVIL SOPPUBS" 8T.DL 

AND CIVIL AVlArtON ANJ) LA- AND MINIIJ (SJIRI PBANAB JIV-
DOUR (SHRt I. B. PAT.NAlX): KBJ:RJlJZ): !a) DurIDI the lilt 
(a) & (b) Indian Airaues dae8 not three ,-ears 'Qa~ 18V'1-'18, 19'11-. 
operate allY air sendee to the Cap- aDd 1979-80 CPO had eDtereci iJdo. 
tals of the following states: - 10 contracts for L.Base aDd 8 .... 
Sto,te Capita! tracts for Chloram,phentcol Powder. 
libnachal ·s~ 
Sikkim Gangtok 
Me,halaya ShUlODg 
Nagaland Kohima. 

The Capitals of the following 
States which are airlinked have DO 
direct flight to and from Delhi:-
ICerala Trivandrum 
Maaipura Imphal 
Tripura Agarta:' 

They are however connected to 
Delhi by same day by connecting 
services as explained below:-

Trivandrum to Delhi via Bombay 
IC-168/185 (Arr. IC 168 1200/Dep. 
IC-485 1445 hours) 
Imphal to Delhi via Calcutta 
IC-218/~O (Arrival IC-218 1200/ 
Dep. IC-410 1235 hours). 
Agartala to Delhi via Calcutta Ie-
236/402 (Arrival IC-236 1840/ 
Dep. IC-402 2020 hours). 

Taking into account the present 
level of traffic demand and the air-
craft resources, Indian Airlines has 
no plans to introduce direct tUghts to 
Delhi from the aiborve State Head-
qaarters. 

(c) No, Sir. 
eotttracts entered into by s.e.p.c. 

eel Chloramphenicol 
2103. SHRI CHANDERDEO 

PRASAD VERMA: 
Will the Minister of COM:MERCE 

A'HD CIVIL SUPPLIES be pleased to 
state: 

(a) the number of contrects entered 
in'o by the State Chemical and Phar-
aaceutical Corporation of India Ltd., 
a IUbsldiary of State Trading Corpont-
tioD. for L-Base and ChlorampheDicol 
.u:rtng the last three years; 

(b) whether an Increased price hal 
bel!D paid every time; and 

I") if so, the reasons thereeft 
~ MlNIS'l'ER OF COM:Mll2CE 

(b) No, Sir. 
(0) Does not apply. 

I'OreIIn Debt 
2104. SHRI A. NDLALOBi'l'BA 

DASAN: 
Will the Minister of FINANCE 

'be pleased to state: 
(a) what was the total indebtedDels 

of India, as on 1st January, 1980; aDd 
(b) what was the break up of aucti 

indebtedness to U.S.A., U.s.s.R., U .It., 
Japan, France, Federal BepubUc of 
Germany and other countries? 

THE MINISTER OF STA'l'lC IN TIm 
MINISRY OF FINANCE (SHRI lA-
GANNATH PAHADIA): (8) The 
total external indebtedness of India 
as on 1st January. 1980 was BI. 
12,339.31 crores. 

(b) A statement is attached givinl 
break: up of such indebtedness by 
countries and institutions. 

Statement 

Br-.k-up of Extel'lUll Debt 01 IiIdIa by 
cO'aDtfteti _d by ta.dtadoa. _ 011 

Istj ... _" .g80 
(Rs. crores) 

Coun try/Insti tution Debt Outstanding 

I. U.S.A. . 2640'92 

2. U.S.S.R. 179 00 

3· U.K. 890 '15 

4· Japan 7Q6'78 

5· Francf'" 3~8·o6 

6. F.R.G. . 15°8·62 

7· Austria 28'95 

8. Belgium • 65.81 




